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CORAM: 

CENTRAL ADMINISTRATIVE TRIBUNAL 

ALLAHABAD BENCH 

THIS THE Olst DAY OF NOVEMBER, 2000 

Original Application no.1112 of 1992 

HON.MR • .JUSTICB R.R.K.'l'RIVBDI,v.c. 

HON.MR.S.OAYAL,MEMBER(A) 

1. Sri daya Nand Tripathi, s/o Sri R.S.Tripathi 

2. Gopal Singh,S/ o Late Nirsu narain singh 

3. R.B.Lal, S/o Sri R.N.Lal 

4. Bivash roy, s / o Sri Jcal pad roy 

5. Mulrul, s/ o Sri Ram Tapeshwar 

6. Samir Prasann Dutta Gupta 

s/o Sri N.P.Dutta Gupta 

7. Hanuman Prasad Gaur, S/ o Sri Narshingh Das • 

8. Tej narain Singh, S/ o Sri Vijai Bahadur Singh 

9. Onkar Nath Malhotra, S/ o Sri Jcasturi Lal 

l. 
2. 

3. 

4. 

5. 

6. 

7. 

8 • 
9. 

10 • 

11. 
12. 

13. 

14. 

15. 

16. 

17. 
18. 

19. 
Zia. 

21. 
22. 

23. 

All working in the Ordnance Factory, kalpi road 
Kanp.ir(Details whereof have been given in 
Annexure 4) 

Original Application No.1102 of 1994 

V.P.Dwivedi,S/o Sri Brij Lal dwivedi 

Ramesh kumar, S/ o Basu Dev 

Sudama prasad,S/ o Sri hardev prasad 

Vishram Singh,S/ o Shri Kundan 1 Singh 

Trilochan Singh, S/0 Shri Preetam Singh 

R.C.Srivastava, S/ o Sri harish chandra 

K.S.Gupta,s/ o Late Shri Mewa Lal Gupta 

Mohd.Jubair,S/o Late Shri Kayum Uddin 

A.K.Sharma,S/ o Late Shri Harvansh prasad 

N.C.Patha](,S/ o Shri jagdish Pd.Pathak 

Sunder Singh,S/ o Shri lala Ram 
Ram ratan Sharma, S/o late Shri Asharfi lal 

Iftekar Ali,son of Late Shri Ashfaq Ali 

Rajjan eeg,s/ o Sri Majjan beg 

Rajeev Sobti,S/ o Shri R.L.Sobti 

R.K.Kuahwaha,S/o Sri suraj bali Kushwaha 

Mangali prasad,S/ o Shri Lala 

Mahendra Swaroop,S/ o late Shri C.B.Sharma 
Satish kumar,son of Sri ramesh Chandra 
N.S.Katiyar,S/o Late Shri SUdarshan Lal 

Madan Lal yadav,S/o Late Shri Lala Ram 

Prahlad Kumar Nigan,S/o Om Sharan Nigam 

Kripa Shanker S/ o SUbedar Gupta 

Applicants 

• .p2 

' 

Dated ... ' .. ~::: .. oe.. . ••• ~ • Wf/?"K..f /'U''t.~t.-/,, , .... 
Designation of the 'ExccU'tive Officer 

.,,, . 
I 

\ 

-

• 

, 



• 

• 

• 

I 

l 
I 

24. 

25. 

26 • 

27. 

28. 

29. 

30. 
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Hashim Raja,S/o Shri Nazim hussain 

Kulwant Singh,S/o Late Sri Gur Dayal Singh 

R.K.P.Sharma,S/o Sri pratipal Sharma 

R.N.Vishwakarma,S/o Shri Ram raj vishwakarma 

Markandey pra•ad, s/o Sri Budhdhi Ram 

Gulab Viahwakarma,S/o Sri Ram Raj 

Parma jeet Singh,S/o Sardar Jung Bahadur 

31. · Vikramaditya Yadav,S/o Sri Galltlhir Singh 

32. R.K.Mishra,S/o Sri Baij Nath Mishra 

33. Kailash Olandra,S/o Sri mangal.i prasad 

34. S.K.L.Sharma,S/o Late Shri Shiv Shanker 

35. Robert Don,S/o Late Sri Peetar Don 

36 • Rai indra Singh,S/ o Sri Lata Prasad 

37. Amal Karmakar,S/o Sri D.C.Karmakar 

38.N.Chakravarti,S/o Late Sri B.B.Chakravorty 

39. K.P.Pal,S/o Late Shri Pyari Mohal Pal 

40. 

41. 

42. 

43. 

44. 

45 • 
. 

46. 

47. 

48. 

49. 

so. 
51. 

52. 

53. 

54. 

55. 

56. 

57. 

Shiv Sagar Mishra,S/o Brindaban Mishra 

Shyam babu Dwivedi, son of Shri Ram rat a Dwivedi 

Rama Kant Verma,S/ o Sri Devi Ram Verma 

Paitrik,S/o Sri D.William 
Shah Mobanmed,S/ o Bhola shaikh 

Avinash Singh, son of Sri Jogendra Singh 

Hahendra Prasad,S/ o Late Shri Baboo RaD1 

Vashik Ahmed,S/o Sri Latif Ahmad Khan 

Satish Srivastava,S/ o Sri Ram narain 

Ajai Shanker,S/o Late Sri prem Shanker 

S.N.Tiwari,son of Late Shri B.D.Ti1Nari 
J.B.Singh,S/ o Sri shiv Nath Singh 

R.K.Arora,S/ o late Sri Amar Nath Aror 

R.A.Shuk.la,s/ o Late Shri Madhav Prasad ~hukla 

S.P.Sahu,S/ o Late Sri Hira Lal Sahu 

D.K.Sharma,S/ o Late Sri Olhote Lal Sl . r li.t 

Vijai Verma, S/ o Late Ram lal Verma 

• •• Applicant 

Original Application No.1937 of 1994 

l. Ram)ani,aon of Late Shri Imam Bux, 

2. S.K.Singh,~ of Shri Laxini Singh 

3. s.K.tadav,son of Shri Sobhan Yadav 

4. K.D.!laclav, son of Shri Shiv Mangal 'r' " i , .., 

s. V.K.nishra, son of Shri D.Mishl1l 

6. Ra je:dra Mishra, son of Shri t '\ 
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7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 
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A.G.Siddiqui, son of Shri 1'bdull Sattar 

V.D.Mishra,son of Shri Late Bechan Mishra 

Prem Kishore·son of Shri M.N.Prasad 

Bhanu pratap son of Shri Ram Briksha 

S.P.Mishra sonnof Shri Nagendra Mishra 

Jahoor Ahmad son of Late Shri Rasool Bux 

J.L.Mashi,son of Shri Ram Jeet Mashi 

V.S.Dubey, son of Late Shri Algoo Dhar Dubey 

Sunil Kumar Srivastava son of Late Shri Shiv 

Shanker Lal 

Lalji Vishwakarma son of Shri Baij nath Prasad 

D.K.Mukherjee son of Shri T.N.Mukherjee 

Kayam Singh son of Sri Chhotey Lal 

Ajai veer Singh son of Late Shri Ganga Singh 

• 

Satya Vrat Tiwari son of late Shri laxmi Chandra Tiwari 

Shanker Lal Gupta son of Late Shri ram Charan gupta 

V.K.Dixit son of Late Shri Jagan Nath Prasad 

D.Singh, son of Late Shri E.V.Singh 

Hira Lal son of Late Shri Suddhum 

Shyam Sunder Yadav 

Atma Ram son of Shri Ram Sharma 

Mahajan Singh son of Shri Ram Pyare Singh 

Baboo Lal Maurya son of Late Shri Jagdeo Prasad 

J.P.Shukla son of Late Shri Kalika Prasad 

Vijay Shanker Shukla son of Late Shri Ram Swaroop Shukla 

Baboo Ram Mishra son of Shri Junsher Mishra 

32 • . Ganga Ram son of Lare Shri Sukh Lal 

33. 

34. 

35. 

36. 

Ghanshyam Dubey son of Late Shri Shiv Shanker Dubey 

Bhagirathi Upadhyay son of Late Shri Bhullar Upadhya 

Raja Ram son of Late Shri Jai Karan 

Ashok Kumar Srivastava son of Late Shri Harbans 

Lal Srivastava 

37. Ram Prablla Vishwakarma son of Shri Oeo narain Vishwakarma 

38. Ram Chandra Singh son of late Shri buddha Singh 

•. ""4 
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40 • 

41. 

42. 

43. 

44. 

45. 

46. 

47. 

48. 

49. 

so. 

51. 

52. 

53. 

54. 

SS. 

56. 

57. 

58. 

59. 

60. 

61. 

62. 

63. 

64. 

65. 
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Phekhan Ram son of Shri "1nni Ram 

O\andra Bhushan Du son of Shri Phekhan Ram 

SUresh Olandra Gupta son of Shri R.P.Gupta 

Pyare Lal son of Lat;e Shri Gangoo 

Ram Kmar Olauhan son of Late Shri Ram Bahadur 

Mohan Lal Shana son of Late Shri P.L.Shana 

Mahadeo Prasad son of Late Gujeshwar Prasad 

Ona Kant Awasthi son of Shri Shiv Ram prd.Awasthi 

Awacl\ Olaturvedi son of late Shri Tirth Raj Chaturvedi 

Mohd.Ibrahim son of Late Shri sahadat Ali. 

R.P.sahu son of Late Shri Ram Deen Sahu 

Sarfuddin son of Shri Mahmood Ali 

Ram daur son of Late Shri Tiju 

Shrawan Singh son of Shri Ram Aqya Singh 

s.S.O\auhan son of Shri Ram Ratan Olauhan 

Anil Jtmar Kalia son of Shri H.K.Kalia 

IQ\unni Lal son of Asharfi Lal 

Rajendta son of Shri Ram 5warath 

Sucl\ir O\andra Das sosn of Late gaur Mohan Das 

C.L.Bajpai son of Shri D.G.Bajpai 

R.R.Pandey son of Shri R.R.Pandey 

J.P.Sincjl son of I.ate R.D.Singh 

S.P.Srivastava son of I.ate Ram lakhan lal 

Jagdish Roy son of Shri Rama Shanker Roy 

P.N.Yadav son of Shri Unrao Yadav 

.Jage .tl iar son of Shri Asha Deen 

Gonkh Prasad son of Shri Gani Prasad 

66. Jt.&.Nayar 900 of Gopalan Nayar 

Original Application No.1817 of 1994 

1. Bipin behari son opf Late Saru prasad 
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Ram Sijor Maurya son of Shri Sahadeo 

Narendra Kumar son of Shri Charan Das 

Maouniddin son of Shri Jahiruddin 

5. Jasbir Singh son of Sri sardar Sohan Singh 

R.S.Maurya son of Late Ram deo Haurya 

Kabool Ahmad son of Late Imam Baksh 

6. 

7. 

e. 

9. 

10. 

11. 

12. 

13. 

14. 

16. 

B.S.Srivastava son of Late Sri T.G. Srivastava 

5antosh Kumar son of Sri Raj Bali Singh 

Karuna Sa9ar son of Sri Ram Kishore Shukla 

Prem Narain Shukla son of Baboo Ram Shukla 

S.K.Ray son of Shri B.B.Ray 

Rameshwar Singh son of Ram Ugrah Singh 

Sheo Kumar son of Sri Shiv Prasad Vaisya 

S.K.Tiwrarii son of Sri D.P.Tiwari , 

16. Rameshwar Singh son of Late Sri Ja9a Singh 

17. Tarachand son of Sri Brahma Deo Prasad 

18. Mohd.Iqbal son of Sri Noor Hohanlllad 

19. Ravi Shanker son of Qnkar Nath 

20. Jtamlesh Sharma son of Sri Vishwanath Sharma 

21. A.K.Khanna son of Late Suraj Prakash 

22. R.B.Sharma son of Sri Naresh Sharma 

23. ~ Kinkar Pandey ~n of Late Ram Lotan Pandey 

24. Jai O\andra son of Sri Bha9irathi 

25. Mahabir Singh son of Sri Basdeo Singh 

26. Sarvadeo Singh son of Sri Ram Harakh Singh 

27. kehar Singh son of Gurudas Singh 

28. Bankey Lal SQn of Hathura Prasad 

29. Anirucll Lal llOfl of Late Sri Ranjit Bahadur 

30. Abdul Rauf son of Late Sri Abdul Gafoor 

31. Shri Kumar Pal eon of Shri HaMi Lal Pal 

32. Shamim Ahmed son of Sri Naairuddin 

33. Ram baboo sai of Sri Sooraj Bali 

34. Vishnu Shara son of Late Sri baboo Ram 

35. Puran Mishra son of Sri badri prasad 
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37 • 

38. 

39. 

40. 

41. 
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PtMl:>d Kt.nar son of Shri Ram O\aran 

Shivaji Palit son of Late Sri S.K.Palit 

M.M.Bhatia son of Late Sri P.L.Bhatia 

Irshad Illahi son of Sri Kaeam Illahi 

Shiv Shanker son of Sri Kashi Prasad 

Birbal Prasad son of Sri Ram Khelawan 

42. Vishwanath Yadav son of Sri Bahal Yadav 

43. Nandeshwar son of Sri Bhairo Prasad 

44. K.N.Ki.shra son of Sri pram Narain Mishra 

4S. Ram Murti son of Late Sri Balak Ram 

46. Narsingh Narain son of Late Sri Ram O\hewar Mishra 

47. Sheo ltunar son of Shri Ram 5ashrey 

48. Lala ram j ha son of Late Shri Dhani Ram Jha 

49. O.P.5avita son of Sri ram Dev 

SO. Janardan Yadav son of Sri Raj Bali 

51. S.P.Singh son of Shri H.Singh 

S2. D.Olakraborti son of Late Sri P.K.Chakraborty 

S3. R.K.Paul son of Late Shri 5adanand Paul 

54. C.K.Hishra son of Sri U.K.Hishra 

SS. Paras Nath son of Sri Bola Nath Yadav 

56. Baloo son of Sri Hibib 

S7. Gangadlar son of Upendra Oland Prasad 

51. M.M.Siddiqui son of H.N.Azim 

59. "1nne son of Rahim Baksh 

60. Ram nath son of Pusa Lal 

61. Ganga Prasad Yadav son of Sri Nankhoo Yadav 

62. Jai Prakash son of Sri 'l\tlsi Ram 

63. ha t Ali son of Sri n:>hd. Shafi 

64. Ram Bahadur son of Sri Shiv Mohan Yadav 

65. Virendta Kalar Srivastava son of Sri taui s -. '"-ln 

Srivastava 

66. Dalbir Singh son of Shri Han Singh 

~-----
• . '\pplicante 

{8'/ Adv: Shri VlJuaa Nath) 
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Versus 

1. The Chairman, ordnance Factory Board, 

10-A Auckland Road, calcutta-700001 

2. General Manager, Ordnance Factory 

Kalpi Road, Kanpur. 

3. Union of India, through Secretary, 

Ministry of Defence,New Delhi. 

• •• Respondents 

(BY Adv: Shri Amit Sthalekar) 

0 R D E R(Oral) 

(By Bon.Mr.Justice R.R.K.Trivedi) 

In all the aforesaid four cases questions of fact and law are 

similar and they can be disposed of conveniently by a camion order 

against which the counsel for the parties have no objection. 

The applicants bot means of this application u/ s 19 of the 

A.T.Act 1985 have prayed that respondents may be directed to implement 

the Anonolies Comni.ttee Report w.e.f. 16.10.1981. The case of the 

applicants in short is that though they were working as Semi skilled 

workers their trades were excluded bot Expert Classification Camli.ttee 

appointed in pursuance of the Reco1111E1ndation of the III Pay 

Coumission. \ttlen this position was brought to the notice of the 
,_A .._'-. I • l "'-

.). ~ "'4C" 

Govet11uent,an; Ananolies Camrl.ttee was constituted~fter re-evaluation 

recw111E1nded. for grant of skilled grade to 23 additional semi skilled 

grades. It is claimed that applicants are serving on these 23 semi 

skilled grades and they are entitled for the skilled grade w.e.f. 

16.10.1981. Both the learned counsel have agreed that the controversy 

· raised in this application stands concluded already bot order of this 

Bench in OA No. 564/ 91 which was decided on 6.1.1997. The copy of the 

order has been filed as(Annexure 1) to the supplementary affidavit 
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doted 13.4.1997. 'lllis application is acco<dinqly disposed of finally 

with 0 di<ection to the <•sPondents to fix the g<ade of the appliCants 

as di<ected by this T<ibunal vide o<de< dated 6.1.1997 in othe< cases 

~ -r. " ' \·1~·' and also <•fix the ••nio<ity of the applicanl:JJ;._on the basis of the!< ¥ l..J.i IV, 6~'\,\<:...'-'. >\,DI{ la.> \/\.A '\()I I 
fixation of the revised pay scale. 

kept There will be. no order as to costs. Let a copy of this order be in all the OAs. 
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For N. A. K..:.p on r<~ .. :l 

Rc:-;ist 1 

\ b· ,_ ~;J..e-rz , VAKA LA TNAMJ \ 

. . 

Before 
In the Court of 

Plaintiff 

• 

Versus 

I 

Claimants 
Appellant 
Petitioner 

Defendant 
Plaintiff 

Respondent ,. 
A 

The Pre3ident of India do hereby appoint and authorise Shri AMIT 
STHALEK.\R, Advocate, 32, Nyaya Marg, Allahabad-211001 Chamber No. 13, High 
Court, Allahabad to appear, act, apply, plead in and prosecute the above described 
suit/appeal/proceedings on behalf of the Union of India to file and take back docu­
ments, to ·accept processes of the Court, to appoint and instruct Counsel, Advocate 
or Pleader, to withdra\Y and deposit moneys and generally to represent the Union of 
India in the above described suit/appeal/proceedings and to do all things incidental 
to such appearing, acting, applying, pleading and prosecuting for the Union of India 
SUBJECT NEVERTHELESS to the condition that unless express authority in that 
behalf has previously been obtained from the appropriate Officer of the Government 
of India, the said Counsel/Advocate/Pleader or any Counsel/Advocate or Pleader 
appointed by him shall not withdraw or withdraw from or abandan wholly or partly 
the suit/appeal/cl~im /defence proceedings against all or any defendants/respondents/ 
appellant/plaintifl"/opposite parties or enter into any agreement, settlement or Com­
promise where by the suit/appeal/proceeding is/are wholly or partly adjusted or refer 
all or any matter or matters arising or in dispute therein to arbitration PRO\TJDED 
THAT in exceptional circumstances when there is not sufficient time to consult such 
appropriate Officer of the Government of India and an omission to settle or compro­
mise would be definitely prejudical to the interest -0f the Ge>vernmrnt of India and 
said Pleader/Advocate or Counsel may enter into any agreement, settlement or 
compromise whereby the suit/appeal/proceeding isjare wholly or partly adjust and 
in every such case the said Counsel/Advoc.ate/Pleader shall record and communicate 
forthwith to the said officer the special reasons for entering into the agreement 

• I settlement or compromise. 

The President hereby agrees to ratify all acts done by the aforesaid Shri 
Alv11T STHALEKAR, Advocate in pursuance of this authority. 

IN \\TITNESS WHEREOF thesKresents are duly executed for and on behalf 

of the President of India this the ••... (~.(IW.·n/. .. E.~ .• .. ~.<?.q,9.#19 

Dated ... ~~:~ •. ~-:: .. i1f6
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ALLAHABAD BENCH,ALL~ 

REGISTRATION CASE NO. (. '~\ r- OF 1994 

W§!mXCT KANPUR NA9AR 

R.s.Maurya son of Late Ram Deo Maurya 

T.No~ 236/N91 

Kabool Ahnad son of Late Imam Ball;sb 

B·.s.srivastava son of Late Sri T.Gio lr 

Sil. vastava. T.No~ 297 /NW S 

s antosh Kuma r son of Sri Raj Bali 

Karuna sa.gar son of Sri Ram Kis bore 

Srukla," T.No. 196/Ns-1 
-, 

Pren Na xe.in S rukla son of Baboo Ram ~, ..,_ 
~ _, 

Shukla1 T.No .177/Ns-1 

C.fllR· ~ 71Cf( Q) ~rrvi ~ ~ll11t<Z1 • 
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12t. s.~.Ray son of Late Sri e.B1.Ray, T.Noo 407/N::M 

13'• Rameshwar Singh son of Ram Ugxe.h Singh T.No. 1IO/N4'PS 

14. Sol<'• Tiwari son of Sri D.P oTiwaJi T.Noe 285/NS!i 

1s·. Sheo Kumar son of Sri Shiv Prasad vaisya T.No·.171/N~S 

16t. Rameshwar Singh son of Late Sri Jaga Singh T.Ni•.190/NAPi' 
j 

H r. Mohd. Iqbal son of Sri Noor Mohammad T.No• 223/N~S ,..., - -

19•o Ravi Shanker eon of Omkar Nath T.No·. 184/N:M 

201
• I<amlesh Sha nna son of Sri Vishwanatb Shauna 

T.No'.~3 S/NfM 

21·. A.ro.I<hanna son of Late suraj Prakash 

. 
22. R.Broshano:>. son of Sx:i Naresh Shanna 

Pandey T .No10 300/N S1 

386/NfM 

26. sarvadeo,Singh son of Sri Ran Harakb 

Singh T.No'• 244/N~S 
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28~. Bankey Lal son of Mathu.te P .tesad T.No'• 422/NfM 

29t0 Animdh Lal oon of Late Sri Ranjit Bahacur T.No1• 

419/N::M 

30~ Abdul Rav£ son of Late Sri Abdul Gaf:oor, T.No'• 349/N::M 

31'• Shri Kumar Pal son of Sri Manni Lal Pal T.Nor.282/N::M 

321• Sham:l.m Arna d son of Sri Nasimddl.n T.Noe405/NS1 

3-41. Vishnu SbiDlla son of Late Sri Baboo Ram T.No1.266/N91. 

39.; Puran Misltta son of Sri Badri Prasad T.No1.414/N::M 

36. Pramod Kumar son of Shr.i. Ram Charan T.No.318/N&i 

Shivaji Pa l.it son of Late Sri 

T .N O'o 539 /N 91 

M.M.Bbatia son of :&ate Sri PeL.Bbatia 

391. Irshad Ilahi son of Sri I<asam Ilahi 

I 

40. __, 

4219 

43. 

Shrilr Shiv Shanker son of Sri I<ashi 

Birbal Prasad son of Sri Rein KheWawan 

Nandesbwar son of Sri Bharo Prasad T. 

• • • 

I I 

• 

• 

., 

• 

• 



• 

• 

• 

. 
• 

I 

-4-
• 

.. 

45. Ran Murti son of Lat:e Sri Balak Ram T.No .. 603/111&1 

46~ Narsingh Naxe.in son of Late Shri Ram Chhewar Misra 

T.No'• 230/APS 

4t'• Lala Ram Jba son of Late Shri Dhani Ram Jha .T·.No • 

368/NAPS 

48·. Sheo Kumar son of Shri Rsn sashrey T.No·.335/NAPS 

o.P.savita son of Sri Ram Dev T.No1• 156/NAPS 

so. Janardan Yadav son of Sri Raj Bali Yadav T.No.312/3'1 

s.P·.singb son of Shri M.singh T.No.670/NS1 

~·- /;ta..~(~-UJtV 
D.Cbakamorti sOn of Late Shr 1 P•K· '1..: ~..,.. • ~ 52. 

R.K.Paul son of Late Shri 

T.No. 630/N::M 

• 
54:. C.K.Misl.9 son of Sri Uo-Kt.Misra T.No"o 

17 /S"! 

ss. Paras Nath son of Sri Bola Nath Yadav .. 

T.No. 172/N.APS 

56. Baloo son of Sri Bibib T.No'• 338/Ns-1 

57. 

se. 

119/NAPS 
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. . . .. 

• 
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59 . Munne SOD of Rahim Baksh T.No .. 69/NAPS 

60. Ram Nath son of Pusa Lal T.No'• 412/NAPS 

61. Gaiga P J.'&sad Yadav son of Sri Nankboo. YaQa.v T.No • 

6 44/N&l 
.F 

6 2. Jai Pxekasb son of Shri 1'1lsi Ran T.Nd .239/N&i 

63. Hasnat Ali son of Sri Mohcf• Shafi T.No.580/NEM 

• 

6 4 . Ram Babadur son of Sri Shiv Mohan Yadav T.No.386/NAPS 

65. Viren&ra Kumar Srivastava son of Shri L&Dli sa,.., 

66. 

~ 

3'; 

1· • 

Srivastava T.No·. 356/NAPS 

Versus 

The Cbainnan, orme1ince Factory Board. 
• ' 

10-A AUckland Road, ca.1c::utta-toooo 11
• 

of DefEllce New Delhi'• 

PARnCtLAR§ OF mE ORDER. AGAINST MgCJI 

ArPLXCAnat IS MAJm 1- .. • .. 

' 


